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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

25 8—7:'-—25-55_';1' i1
No. g /Genl./West/THC/2024 Dated, Deh% tﬁeﬁi ULJ i ;4'

CIRCULAR

Sub:- Notification regarding removal of Advocate from the rolls of Bar Council of
Delhi.

Forwarded copy of Endorsement Letter No. 45006-136/Genl./Misc./Circulation/2024
Dated 12.08.2024 along with copy of Notification Ref. No. 396/Gen/SF/2024 Dated 27.07.2024
of Col. Arun Sharma (Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort
Institutional Area, Khel Gaon Marg, New Delhi — 110049 received, on the subject cited above,
from Ms. Ravinder Bedi, Officer Incharge, General Branch, Central District/District Judge
(Commercial Court), Tis Hazari Courts, Delhi for information and immediate

compliance/necessary action to:-

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Dethi.

2. The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct
the concerned dealing Official to upload the same on Centralized Website as well as on
the Website of West District.

3 PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

4. The A.O. (Judicial)/Branch Incharge R&I Branch, West District, Tis Hazari Courts, Delhi
with the request to direct the concerned dealing Official to upload the same on LAYERS.

7
S
(Ajay Gupta)
District Judge (Commercial Court) - 05/

Officer Incharge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure: As above.
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NOTIFICATION
froge herehy notifivd for general lummation tnat pursuaant L tlhie Order dawcd
10.07.2024 of  the Bar Council of Delhi, on (he requests of ¥ir. . Subkash
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1. The Ist Additional Solicitor General of India, Suvreme Court or Inids ; x\"’*
New Delhi- 110001,
2. The Secretary. Bar Council of Indie, 21, Rouse Avenue,
NMew Delbi-110002 ,
3. The Scastaries of All Bar Associations, Delhi
4. The Searetanies of All State Bar Councils. %
5 The Registrar, Supreme Ceurt of india, New Dellit H'B‘
6. The Registrar Gencra!, High Court of Dellii, New Delin G\"*’"’“ \, . b
7. The Registrar General, All High Courts in India Cg:(‘_, '
. 8. The District & Session Judge, Tis Hazari Courts, Dcihn '
9. The District Judges n all 8 Districts of Delhi
10. The District Magistrates in all 9 Districts of Dellu
11, The Secretary, Mintstiy of Law, Justice & Co. Affairs, New Deln iy
12, My Subliash son of Late Mr, Oyansi Ram, (D/4802/2018) H.No. Ghora N
Mohalla, Aya Nagar, New Delhi-110047. o o AL (vt
13 Mr. Pandivan 8 sen of Mr. Subramanian, 28739, Trilokpuri, . i o
Delhi-110091. “
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. OFEICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHt
~ 13 o
LS ff,mQ_é___/Gg;ml./Misc./Circu!atEOn/zozd Dated, Delhi the ! 2:08 403‘\7

Subi- Notification regarding removal of Advocate from the rolls of Bar Councll of Delhi.

corwarded a copy of the Notification bearing Ref No. 396,Gen/SF/2024 dated
~ v 17/20748 and this office diary bearing No. 4035/8 dated 30/07/2024, received from Col. Arun
Starina {Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort institutional Area, Khel

Gaon Marg.Mew Delhi-110049, for information and necessary action to .-
/ LSS T

1" Al the Ld Principal District & Sessions Judges, Dethi/New Delhi (except Central-District).

The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.

All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

The Chairman, Website Committee, Tis Hazarl Courts, Dethi With the request to uptoad

the same on the Website of Delhi District Courts as per rule. ‘

5. Dealing official for uploading the same on Centralized Website through LAYERS as per
rules.

6. P.S.toLd. Principal District & Sessions Judges (HQs), Delhi for information.

V.

Officer In-Charge, General Branch, (C),
District Judge, (Commercial Court),
Tis Hazari Courts Delhi.
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Enci. As above




